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MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 24th July, 2013 

5.0. 2276 (E).-In exercise of the powers conferred by sub-sections (1) and (3) of Section 6 and Section 7 
of the National Green Tribunal Act, 2010 (19 of 2010), the Central Government hereby appoints Shri Justice S. Nayer 
Hussain, former Judge of Patna High Court, as the Judicial Member of the National Green Tribunalwith effect from 
22" July, 2013 for a period of five years or till he attains the age of sixty-seven years, whichever is earlier. 
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[F.No. 17(30)/2012-PL/NGT(VoI.IV)] 

SURJIT SINGH, Jt. Secy. 
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MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 24th July, 2013 . 

5.0. ZZ77(E).-ln exercise of the powers conferred by sub-sections (1) and (3) of Section 6 and Section 7 of 
the National Green Tribunal Act, 2010 (19 of 2010), the Central Government hereby appoints Shri Justice Dalip 
Singh, former Judge of Rajasthan High Court, as the Judicial Member of the National Green Tribunal with effect 
from the date of publication ofthis notification in the Official Gazette for a period of five vears or till he attains 
the age of sixtv-seven vears, whichever is earlier. 
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SURJIT SINGH, Jt. SecV. 
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